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LOW SABHA SECH AL Y.

i'esume of work done by ok Sabha du- ng _ie Second
Sessien of Thisd L:k Sabha

Scesion 6th August to 7th September,
1962
- 2ings 95
Tallag hours 162 h:vrs 85d 30 minutes.

ANGCERNMENT MOTIONS

Noii:es received 64
B-o:ght before the House 15
Consent withheid 14
Leave refused by the House: 1

AILLS

A. GOVERNMENT BILLS
Yoinsoduszed

i} The 1 and Acquisition (Amendmen:) Bili 1y;2-
:, The Atomic Fnergy Bill 1942

&y

) The Advocates (Third Amendment) Kiil 1942



(4) The Constitution (Thirteenth Amendment) Bill, 1962.

(5) The State of Nagland Bill, 1962.

(6) The Appropriation (No. 4) Bill, 1962.

(7) The Appropriation (Railways) No, 4 Bill, 1962.

8) The Rm Bank of India (Amendment) Bill, 1962.

(9) The Bauking Companies (Amendment) Bill, 1962
.(10) The Union Tertitoriea Dramatic Performances (Repeal) Rill, 1962.
(11) The Sugsrcane Control (Additional Powers). Bill, 1962,
(12) The Constitation (Fourteenth Amendment) Rill, 1952,

(13) The Qil and Natural Gas Commission (Amendment) Bill, 1962,
(14) The Industries (Development and Regulation) Amendment Bill, 1962,
(15) The.Electricity (Supply) Amendment Bill, 1952,

(16) The Warehousing Corporations Bill, 1962,

(17) The Converts Marriage Diasolution Bill, 1962,

(18) The Working Joumalists (Amendment) Bill, 1962,

(ii) Referred to Select Committee:
The Administrators-General Bill, 1962, -

(ili) Select Committee - Motion for extension of time for presentation of
Report adopted:

The Customs Bill, 1952 - Time extended upto the last day of the
first week of the next session.

(iv) Referred to Joint Committee:

(1) The Christian Marriage and Matrimonial Causes Bill, 1942,
(2) The Specific Relief Bill, 1962.

(v) Joint Committee - Motion for concurrence adopted:

The Limitation Bill, 1952.

(Motion amending the liat of Members of Lok Sabha to serve on the
Joint Committee was adopted subsequently on 7,9,1962.)

(vi) Bills passed:

(1) The National Cooperative Development Corporation Bill, 1952,



ii.e Assam Rifles (Amendment) Bill, 1962.
. vxtradition Bill, 1962.

(1, ihe lHindu Adoptions and Maintenance (Amendment) Bill, 1962.
:5) ihe Atomic Energy Bill, 1962

) The Appropriation (No. 4) Bill, 1962.

(7) The Appropriation (Railways) No. 4 Bill, 1962.

{81 The-Advocates (Third Amendment). Bill, 1962.

(9) The Constitution (Thirteenthi Amendment) Bill, 1962.
{10) The State of Nagalend Bill, 1052 .
(11} The Land Acquisition (Amendment) Bill, 1962,
{12) The Reserve Bank of [ndin ('Ammdmaﬁ.t) Bill, 1962.

{13) The Baoking Companies (Amendment) Bill, 1962,

{(14) The Sugarcane. Control (Additional Powers) Bill, 1962,

{15) The Coanstitution (Fourteenth- Amendment) pill, 1962.

(16} The Oil and Natural Gas:Commission (Amendment) Bill, 1962,
(17) The lndustries (Development and Regulation): Amendment Bill, 1962

(vii) Bills assented to by the President - lgid on the Table-

(1) The-Appropriation (No. 2) Bill, 1962,

(2) The Finance (No. 2) Bill, 1962 ’

(3) The Drugs (Amendment) Bill, 1962.

(4) The Appropriation (No. 3) Bill, 1962,

(5) The Appropriation (Reilwaym) No. 3. Bill, 1962.
(6) The President's Pengion- (Amendment). Bill, 1962.
(7) The:Advocates (Secondi Ameadment) gill, 1962,
(8) The: Appropriation.(No.: 4): Bill, 1962,

(9) The Appropriation (Reilways):No. 4 Bill, 1962,

‘B. PRIVATE MEMBERS" BILLS
(i) Bills introduced:

(1) The Constitation (Amendmeat) pill, 1962 fAmendment of Asticles
100 and 1gg) -by Shri MiL, Dwivedi.



(2, The Constitation. (Amendmeat) Rill, Amendment of Articles
’ 124 ond 217) by Pndit)K;C. é:gfrﬁ:ﬁ f Artie

(3; The Constitution (Amendment) Riil 1962 [Inseriion of new Article
1554 and amendment of Article }g7) by Stri Tika Ram Paliwal.

(4) The Delhi:Lend Reforms (Amendment) Bill, 1962 by Shri Naval
Prabhakar.

The:Constitution (Amendment) Rill, Amendment of Articl
(5) by ﬂlﬂTG-K(. Bhlttldll)ty&, 1962 (Amendment of cle 343)

(ii) Joint Committee - Motion for concurrence adopted:
The Indian Marine Jnsurance Bill, 1959 by Shri M,R, Bhargava,
(iii) Bills withdroun:

1) The Untouchability (Offences) Amendment Bill, Amendment
m o;:;lulionst’_'g(md 4} ‘i:y) Shri S,;,egidd;oh.,l%z (Amencinen

2) The Code of Civil Procedure (Amendment). Bill, 1962 ./Omission o
2 1section g7B) bycS:ri Mf[,, E)wivedi? 962 * f

(iv)y Consideration postponed:

The Hindia Succession (Amendment) Bill, 1962 f4mendment ofi section
30) by Shri Hem.Raj.

(v) Bill under consideration:

The Constitution (Amendment) Bill, 192 fAmendment of Article 226
by Shri Diwaa Chand Sharma. { )

4. CALLING ATTENTIONS - STATEMENTS MADE/LAID REGARD~

ING NOTICES UNDER RULE 197.

- - Nemes of ~ Name of Minlater
No. Subject Member Date of statement
(4)) (2) (3) (4)

(1) Acute shoriage of drinking water in Shri Mani Ram  Shri Satya Narayen
m Rz:kdahnaps:rqn, New Delhi. Bagri Sinha on behalf of

Dr. Sushila Nayar
10.8.1962




(4)

\5)

()

{5}

(9}

(10)

(1n

(12)

(13)

(2)

(3)

(4)

ligging of trenches by Pakis-
tani armed forces along the
West Pakistan border.

Collision between a goods
train and a bus near Kashi-
pur in Nainital distriet, U.P.

Closure of Branch Office of
Rehabilitation at Calcutta.

Explosion near Red Fort,
Delhi.

Assault on the ‘indian Express®
sports correspondent. by Shri
Milkha Singh end others.

Publication of a picture in the
‘Swadhinaia*.in its:issue of
15th: August, 1962.

Niphtheria cases in Delhi.

Floods in Assam and [J,P.
necessitating sending of
troops to assist in relief
operations.

Firing by Nepali Soldiers on

.a hat:in Miris policerstation

of Darjeeling district:in- West
Ren

Missing of an aircraft of
Nepsl Hoyal: Airlines. with
twoiIndisns on. board.

Reported violation of Indien
airspace by Pakistani sir-
craft in Tripura.

Accident at South Bullihari
Colliery.

Shri Yashpal Singh

Smt. | akshmi N Menon
14.8.1942

Shri Mani Ram Regri Shri Shahnawaz Khan

Shri Dinen
Bhattacharya

Shri Prakash Vir

Shastri

Shri 5.M. Banerjee

Shri Hem Barua

Shri S.M. Ranerjee

. Shri Brij Rai
Singh

Shri Maai Ram Bagri

Shri S.M. Banerjee

Shri Prakash Vir
Shastri

Shei P.R.
-Chakravartj

14.68.02

Shri P,5. Naskar
16.8.62

Shri Lal Rahadur
astri
16.8.62

Dr. Kil.. Shrimali
17.8.62

Shri L.al Rahadur
Shastri
22.8.62

Dr. L 5. Raju
22.8.62

Shri 0.V, Alagesan
24.8.62

Shri jJawaharlal Nehr'ud
29.8.62

Shri V.K. Krishna
Menon
30.8.n2

Shri Jeisukh | al
Hathi
30.8.62




(N

2

(3) (4)

(14)

(15)

(16)

(an

(18)

(19)

(20)

(21

(22)

(23)

(24)

Attack by Pakistanis on
refugees coming from
Rajshahi.

Premature winding up of its
work by the Dumraon Raijl.
way ‘_Accidem. Inquiry Com.
mlssion.

Head-on collision between
Pathankot Janata Express
and Mussoorie Fxpreas near
Telhari Bhasurg railway

-station.

Killing of two Indians by
Pakistani armed raiders near
Piasbari border postin West
Bengal.

Statements made at Déakana
by Shri .1, Sondhi, Senior

Vice-President of the Asian
Cames Federation,

Shooting of Shri Pating Phom
a membher of the Interim Body
of Nagaland.

Removal of Indians from Portu-
gese colony of Mozambique.

Attack on Indian Fmbassy at
Djakarta.

Rail accident near Junnardeo
station of Cenwral Mailway

fian on import of art silk yamn
resulting in unemployment of
over one lakh of weavers,

Situation ari sin‘i out of the
suggestion of the Planaing

mmission to increase the
land revenue in [J.P.

Shri ManjRam Bagri Shri Jawaharlal Nehru

31.8.62

Shri Yogendra Jha  Sardar Swaran Singh

31.8.62

Sbri Meni Rem Bagri ~do-

Smt. | akshmi N.
Menon
3.9.62

Shri Homi F. Daji

Dr. K.I.. Shrima’i
4.9.62

Shri [ndrajit Gupta

Shri p.G, Borooah  Shri Jawaharlal Nehru

4.9.62

Smt, Lakshmi N.
Menon.

4.9.02

Sardar puta Singh

Shri Jawaharlal Nehru
4.9.62

Shri Indrajit Cupta

Shri Shahnawaz Khan
6.9,62

Shri Mani Ram [*agni

Shri Manubhai Shah
7.9.62

Shri Vishram Prasad

Shri S.M 'anerjee  Shri Jawaharlal Nehru

7.9.62




DIVISIONS

o

No- of divisions held- 20

f FINANCIAL BUSINESS

A. RAILWAY BUDGET
Supplemer:ary Demands for Granss {Railways).

Subject Prez? ted Di s;::: ssed Vo;:d

Nemands for Supplementary 13,8.62 18.8.62 18,8.62
vants (Railways) for 1962
.,
.B. 'GENERAL BUDGET
Supplementary Demands for Grants (General)

Subject Pre:nmted Dis:::ssed Vt;l:d
‘_-- aads for Supplementary Crants 13.8.62 18.8,62 18.8.02
¢ meraly for 196263,
i HALF AN HOUR DISCUSSIONS UNDER RULE 55

Subject Name of Member - Date

A A(2) (3)
ih lioyalty on Minerals in Madhya Shri Vidya Cheran Shukla 31.8.62
Pradesh

(2} Food production Shri Inder J. Malhotra 4.9.62
(3)  Pakistani infiltration in Assam Shri Prakash Vir Shastri 5.9.62

—_—




(N (2) (3)
(4) .Issue of Industrial Licences Shri K.K. Warior 6.9.62
(5) ‘Advance for building of Fnglish  Shri Prakash Viri Ahastri 7.9.62

weekly fLinkv

8. + DISCUSSIONS ON MATTERS QF URGENT PUBLIC IMPORTANCE

'UNDER'RULE 193

tra

. Date of dis
Sybject Name of Member cussion
(1) . Preakdown of power suppl Shri Pishen Chander H.62
h in Delhi. P PRy Seth 986
(2) Manufacture and sale of adul- Shri Mani Ram Bagri 20,8.62
terated and:spurious drugs,
(3) Floods in Assam, Bihar and «do- 5.9.62
u.R. n.9.62
9. MEMBERS
(i) Qath ar affirmation:
Language
‘Name Consfituency State of oath Date
affirmation
(1) Dr. Agtopio Colaco Bmon Te.fruory of Goa, English 6.0.62
aman g D
(2) -Dr, Pundalik G. do do do.
Caitonde
(3) Shri S.+Kandappan Tirchen gode Madras Tamil 20.8.62
I Shri N.(;, Renga -Chittoor *Andhra Eaglish .4.9.62
(4) Shrin sg i padsre. d
(5) Shri Lul Shyamshah  Chanda Maharash Hindi 5.9.62




(iiy Leave granted

S.No. .Name Period for which leave granted
(N (2) 3
1 Suri F.P. Gaekwad 1st June to 22nd June, 192 (First Session
m and ﬁ:h August to 7th Sez?amgw, 1962 )
(Second Session)
(2) .Shri Rensnjaya Sinh 4th June to gpth Junme, 1962 (First Session)
(3) Shri Joachim Alva 7th May to j3th June, j9g2 (First Seasion)
(4) Sim;dPlntmpilli Govinda 26th April to 1gth June. 1gg2 {First Session)
enon
(s) Shri Ghyasuddin Abmed 3rd May to 29nd June, 1962 (First Session)
(6)  Shri A.K. Gopalan g:h'ﬂnsn-t to 7th September, 1962 (Second .
ssion)
(7 .Dr. Panjabrao S. Deshmukh - glh August to 20th August, 1962 (Second
o essjon)
(8) Shri Kamalnaysn Bajaj gth August to 7th September, 1962 (Second
ession)
9 Sarder Surjit Singh Majithia Am.h August to gth September, 1962 (Second
easion) :
(10) Lt Col. Msherajkumar Dr. y,:hihlgnlt to 7th September, 1962 (Second
Vijaya: Ananda of Vizia- ssion)
nagersm.
(11)  Shri Neth Pai g:lh August to 7th September, 1962 (Second
ssion)
(12) Shrimati Shakontala Devi

st June to 99nd June, | First Session)
:nd Jﬁm.uﬁgt to 7th Sq»gt‘ézn‘w, !
(

1962
Second Session) %




10
(iii) 'Suspension:

Dste of suspension Period
Name of Member from the service of for which Remarks
the House suspend-
ed
A1) Sori Rem Sewak Yadev .31,8.62 One week -
(2) Shri Bhupendra Naraysn Remaini -
) M-Nr a y 5.9.62 puTo p uli"s

the'session.

10.. (i) MCTIONS:

Un aer Member Date of Decision

S:No. Brief subject rule discus- of the
‘mion, House

(1) (2) (3) (4) (5) (6)

Report of Study Team on 1  Shri Diwan 10.8.62 Adopted
m Cogoernive- ’llr-ining 19 Chand Sharma 8

(Volumes I g II)
(2) India-China border-situation 342  Shri Jawshar 138,62 -

lal Nehru 14.8.62

3) Report of the Union Public 1 ShriB.N. Datar 148,62 Adopted
8 S:;iu Commytssion for the 19 16.8.62

period 1st:April, 1060 to

318t March, 1961,

(4) Railway Accidents, 342  Serdar Swarsn  1,8.62 -
Singh 17.8.62

.(5) Report of the National Jndus- 191  Shri Ram Ratan 188,62 Adopted
trisl Dsvelopment Co?on— Gupta
tion for the period ended the
-g1st. December, 1958.

* (6) Report of the National Indus- 19} -do- -do- ~do-
trial Development Corporation

for the year 1959-6G0-

(7) Increasing the time allotted 292  Shri Hap Vishnu 21,8,62 'Adopted
to the L and: Acquisition Ksmath
(Amendment) Bill, 1962,

* Disguwsed together.



11

i <2) (3) {4) (5) ()
() Second and Thizd Reponts 191 Shri R.N. Detar 22.4.32 Adopted
of the Commissioner for 24 8.62

Linguistic Minorities.

.t Shortfalls in targets of 191  Shri Nath Psi 2.6 62 Negatived
) Third Five Year Plan b ¢
27 B.62
+ (1y) Trogress of Third Five 191  Shri R.R. 95.8.62 Adopted
Year Plan. Morarka 27 1 62
(11) Suspension of proviso to 308  Shri Jawshar 93 g 62 Adopted
Rule g; in its application lal Nehru

to the motions for consi-
deration and passing of

the Constitution (Thirteenth
Amendment) Rill and the
State of Nagaland Bill,

1962.
(12} Report of the Scheduled 191  Shri Lal 9.62 'Discussion
Areas and Scheduled Tribes ? ahadur ? g_.r: 9  notcon-
ommissijon. astri. ' cluded.

(iiy Motions for modification of Statutory Rules and Orders:

Brief subject Member Date of Decision of
discussion the House

**(1) Motion for modification  Shri Shree Naraysmn  19_6.62 Withdrawn by

f Conduct of Elec- Das leave of the
tions (Second: Amend- 24.8.62 House.
ment) Rules, 1962.
) do- Shri-Asoke K. Sen  24.8.62 Adopted
————

* ni!vﬁ.e-hoguhq-.
e D"cualedtogﬂllar.




11. OBITUARY REFERENCES

S.No Name and particulars of membership Date of death Date on which
reference made

(1)  Shri M. Hifzur thman, nmng Member
of Third Lok Ssbha ; _, 20,62 6e8: G2

(2 Sbri Purushottam. Das Tandon, Member
of the Constituent Alsemhly ofIndia
and. F‘ll" Lok Sabha, 1.7.62 L1062

(3) Dr. B.L. Roy, Chief Minister of West
Bengal. : 1.7-62 G-8:62

(4  Dr. Bakshi Tek Chand, Member ofiCon-
stituent Aambly ofIndia and of the

Provisional P arliament. - 2.8 62 2.8.62
:'__{“. R 4l I - L
(5) Shri V.K. Vldydnkx Koralkar. mem ber
of Second Lok Sebha. 3.9.62 =962
12. PAPERS LAID CN THE TABLE BY GOVERNMENT: 212

13, QUESTIONS.ANSWERED:

(1) Starred: 869
(2) Unstarred: 2508
(3) Short Notice: 14

12



iy RESOLUTIONS.

Private Members’ Resolutions

<\ Subject Member DNate of Decision
Discus of the
o sion, - Hou se.
P licurese ntative Charaster  Shri S.M. Panerjee on 15: (132 Negatived
i Trade lisions, hehalf of Shr Indra- 10:8.:2
jit Gupta,
t.ampulsory life insu Shri Diwan Chand 10.8,62 With drawn
ran ce. Sharma. - by le ave of
the [louse.
o t.ommussion on Urban and Shri:Ananda Nambiar. - 10.8.62 Negatived
Rural Housing and Slum 24102

(learance emes.

Work:ng conditions of re- Shri Inder J.Malhotra. 24.4.:2  Withdrawn
scarch scholars and scien- 72009 by leave of
tific workers. ' the House

1an on commun al organi- Shri Raghunath 7.9.602  Discussion
sations, not conclu-
ded
- STATEMENTS BY MINISTERS
BT Subject Name of Minister Dae
AR (2 (3 (9
\1V  Situation in Ladakh. - Shri Jawaharlal N ehru 6.8.62
+"Y Visit to Westem Europe. - Shri Morarji Desai G-0.62
' Railway Accident at Dumraon. Sardar Swaran Singh Gt (G2
**' Pusiness for 9.6.62 Shri Satyu Narayan Sinha 8.8.62
it

Busine ss for 10.8.G2 -do- 9.0L0;2




(D

(2

(3

(49

(6)

(7

(8)

(9)

(10)

(11

(12

(13)

(14

(15)

(10)

(1)

Manufacture of small car. *

Agreement between the
Government of West Bengal
and the. Central Covernnent
over the questionof caal-
mining in. West Bengal. °

Government, businesns for
the week commencing
13.6.42

Power Supply position in
"Delhi

ls -~

Government business for
the week commencing the
Al 32-

Comrecting the replies given
oD (u((;2 to supplementar las
on S.(\ 1316 re: workers’ par-
ticipation in management.

Government bugine s s for the
week commencing the 27th
‘A“S'lﬂ. 192 -

Distribution of G.C. Sheets.

Corredting the reply given an
22.¢-G2to a supp)ementary
on SQ 1628 re: ALL -
Broadcasts to Latin Ameri-
cen countries to counteract
anti-Indisn. bro adcasts by
China, - .

Cheanges in the Government
busines s for the week end-
ing 1.9.02 -

Government. Luginess for the
week commencing 3.9.G3

Establishment of 3) new
posts in Ladekh by the
Chinese troopm. -

Shri C. Subramani an

Shri K.D. Malaviya

Shri Satya Narayan Snbha, -

Shri Q.V. Alagasen

Shri Satya Nerayen Sinha

Shri Jai Sukh Lal Hahi

Shri Satya Nerayan Sinba

Shri C. Subram ani am

Shri Sham Nah

Shri Sty a Narayan Sinba

Shri Satya Narayan Sinha

Smt. L skshmi N. Menon.

%WB.062

0.8 62

10.8. G2

14.8:62

18.8. (2

22.8.02

256,062 -

2.0.62

30.8.G2

30.8.62

3L8.62

39.62

14
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Subject Name of Member

0 (2 (3) (9
i
.. (a—exiog reply given on Shri A.M. Thomas 7.9.02
Her T i2to a supplementary
¢n 5k 1411 regarding land
acqui sition,
(19} GComecting reply givenon Shri Sham Nath 7.9.G42
2%e:2 10 a sUpp ement ary
on 5.Qv 1u2u re. studio-
centre at Trichur.
() Commission of inquiry for Sardar Swaran Singh 7.9.62
the Dumraon railway acci-
deat.
(21) Retention prices of pig Shri'C. Subrameni am 15,62
iron and steel.
16. STATEMENT BY MEMBER:
Dae

Inaccuracy in the Prime Minister's  H.H. Maharaja P.K. Deo  228..(2

speech on Indi a-China border situ-
ation made on 14.8.6G2 -

17. ANNOUNCEMENTS BY SPEAKER:

—

Subject - Dae
1) !lfgxt;nsion of the session upto the 7th September, 13.8.4;2
02,
{3 Comedion in the figures of Division held on 20.8.63 22.8.62

——

%-LSRP-5- -6/ 2,





